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Mishap victim sought 32 lakh
compensation, gets 322.5 lakh

Tribunal raises amount after considering the medical
condition of the girl who has to carry urine bag with her

| Vallabh.Ozarkar@timesgroup.com
TWEETS @MumbalMirror

e Motor Accident Claims Tribunal
(MACT) has ordered an insurer and a
trailer owner to pay almost 10 times
more compensation than sought by a girl
who was hit by a trailer in July 2014 in Deonar
area. The girl, who was five at that time, suffered
permanent partial disability in the mishap.
The claimant, Jaibunnisa Shaikh, through her
mother, had sought a compensation of Rs 2 lakh

The insurance company, however, denied the
claim stating that the driver of the trailer was not
holding a valid driving licence, hence the com-
pany was not liable to pay the compensation. It
also claimed that the driver was driving at a slow
and moderate speed. The insurer blamed the
minor for the accident, claiming that she was
walking along the road negligently.

The clamant, on the other hand, said that she
has been undergoing great and unbearable pain
and suffering as a consequence of the accidental
injuries. She is unable to perform natural and

from the insurance compa- routine functions of life
ny and the accused but the As per the girl's independently and requires
tribunal has ordered to pay disability certificate, 24-hourattention. Sheisalsoin
;%ﬂﬁtzﬁhkhr the claimant suffered ﬂeeghﬂfa%mdﬂlﬂl ! SJEL —
o distal and mid PR A
i urthe bfliry il 1t ey
21, 2014, at about 4pm 0SS OF Tha an Al foalurine bag for the rest of her
when the girl was walking urethra. She life

along the Ghatkopar—
Mankhurd Link Road. As she
reached Govandi, a reckless-

sustained 40 per cent
permanent partial
disability

On hearing both sides, the
tribunal perused the documents
placed on record. The medical

ly-driven trailer came in a
high speed and hit the minor, the claimant said.
She was knocked down by the impact of the
vehicle and sustained serious injuries in different
parts of her body.

The girl was required to be operated in the
hospital. Later an FIR was registered against the
driver of the vehicle in Deonar police station.

Considering the nature of injuries and
disability sustained by the girl, the expenses
incurred on her treatment and cost of medicines,
the victim's mother sought a compensation of Rs
2 lakh along with a 12 per cent annual interest.

papers issued by the Lokmanya
Tilak Municipal General Hospital, Sion, support
the case of the claimant that she sustained acci-
dental injuries, as mentioned in the claim peti-
tion. It is writ large that the minor was required
to be operated and now she has to carry urine
bag throughout her life, the tribunal said.
Certainly thereby, her marriage prospects are
hampered, it said.

Thus, the total compensation that the claim-
ant is entitled to is Bs 15.57 lakh. They shall also
pay interest to the claimant at 7.5 per cent per
annum. In all, the victim will get Rs 22.5 lakh.
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Raj youth dies
in MP police
custody; kin

allege murder

Times NEws NETWORK

Indore: A 21-year-old his-
tory-sheeter was found
dead in police custody in
Mandsaur on Saturday
morning, leading to a ju-
dicial probe.

The detainee, Sohail
Pathan, was a native of
Pratapgarh in Rajasthan
and was arrested by the
MP narcotics wing. His
brother Murad Khan al-
leged that Sohail was
killed by police and that
an officer demanded Rs
501akh torelease him.

The ADG-narcotics
has suspended flve po-
licemen, including a
sub-inspector.

Mandsaur SP Sidd-
hartha Choudhary said:
“A narcotics team under
SI Rajmal Dayma had ar-
rested Sohail at 2.30pm
(Friday) with 90gms
smack from Pratapgarh
Pulia area of the district.”

Sohail was locked up
in a holding cell. In the
morning, a constahle
saw him lying unre-
sponsive and took him
tohospital wherehewas
declared dead on arriv-
al, added SP Choudhary.
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Ministry slams linking its letter on
human trafficking to farmers’ stir

NEW DELHI: The Union
Home Ministry on Saturday
termed as "distorted” and "mis-
leading” media reports linking
its letter to the Punjab gov-
ernment on the plight of 58
bonded labourers rescued in
the state to the farmers’ agita-
tion and said no motive should
be ascribed to a routine com-
munication over law and order
issues.

The ministry said a sec-
tion of media has erroneously
reported that the ministry has
written the letter to Punjab lev-
elling grave charges against the
farmers of the state.

These news reports are mis-
leading and present a distorted
and highly editorialised opin-
ion of a simple observation
about a socioeconomic prob-
lem emerging from four sensi-
tive border districts of Punjab
over a period of two years,
which has been brought to the
attention of this ministry by
the concerned Central Armed
Police Force, the home minis-
try said in a statement.

The home ministry said,
Firstly, no motive can be
ascribed to a letter issued by
this ministry to a particular
state or states as this is part of
routine communication over
law and order issues .

The ministry said the letter
has also been forwarded to the
Secretary, Union Ministry of
Labour and Employment with
a request to carry out a sensi-
tisation exercise in all states to
check the duping of vulnerable
victims at the hands of unscru-
pulous elements.

Secondly, some of the news
reports about the letter have
juxtaposed in a totally unre-
lated context to conclude that
the MHA has framed 'grave
charges’ against the farmers of
Punjab and has also connected
this with the ongoing farmers’
agitation, the statement said.

Farmers, mostly from Pun-
jab and Haryana, have been
protesting on the borders of
Delhi against three central agri
laws since late November, with
the deadlock persisting even

after several rounds of talks.

The home ministry said the
letter clearly and only states
that human trafficking syndi-
cates hire such labourers and
they are exploited, paid poorly
and meted out inhuman treat-
ment besides luring them with
drugs to extract more labour,
affecting their physical and
mental health .

Keeping in view the
multi-dimensional and over-
whelming enormity of the
problem, this ministry has
only requested the state
government(s) to take suit-
able measures to address this
serious problem, the statement
said.

In its communication dated
March 17, the home ministry
has conveyed to the Punjab
government that 58 mentally
challenged people belonging
to Bihar and UP were found to
be working as "bonded labour-
ers” in the border districts of
the state and asked it to take
appropriate action to deal with
the "serious” problem. AGENCIES
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Bihar man dies in custody, kin allege he was beaten

EXPRESS NEWS SERVICE
PATNA, APRIL3

THE FAMILY of a Bhagalpurman
has alleged custodial torture, fol-
lowing his death in police austody.
OnSaturday, Leaderof Oppositon
Tejashwi Yadav of RJD cited the
case to take on the state police’s
“high-handedness”.

Sanjay Kumar Yadav (45}, a
clerk in the water resources de-
partment, died on the night of
March 29 — a few hours after he

wasdetained by police on charges
of being inebnated. Yadav's family
alleged that police had beaten him
and hedied soon after being taken
to Mayaganj hospital,
Theviaim's daughter, Monika
Kumari, said, “My father was re-
turning home after playing Holi
around 9 pm. Barari police de-
tained him and beat him. His
throat had some marks, which
showed he was dragged by the
cotton towel wrapped around his
neck.” The postmortem report
ruledouttorture.

Bhagalpur S5PNitashaGudiva
said, “We have suspended the
Barari police station in-charge, A
thorough probe is being done tak-
ngall evidence into account.”

Local JD(U) MLA Neera) Kumar
Mandal accused the district ad-
ministration of providing a “nor-
mal” postmortem report “under
pressure”. Healso alleged that po-
lice have “tortured Sanjay Kumar
Yadav in a drunken state”.

Bhagalpur Congress MLA Ajit
Sharma said, “A special probe
team should be set up to identify

policemen responsible.”
Tejashwi tweeted: “Bihar po-
lice has been sparing criminals
and has been now flexing muscle
and can kill anyone. The police
have started randari (high-hand-
edness) close to notification of the
Bihar Special Armed PoliceBill.."
ID{U}'s Neeraj Kumar said,
“The Bill would not apply to the
place Tejashwi Yadav hasbeenre-
ferringto. As forallegations of po-
lice atrocity, Bhagalpurpolice have
ordered a probe. Those responsi-
ble would be brought to book.”
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UP: STATE OF HORRORS

Heinous crimes against women continue unabated

OUR CORRESPONDENT

HAMIRPUR/MEERUT: Hun-
dreds of crimes against women
are reported every month in Uttar
Pradesh with the state accounting
for 59,853 such instances — 14 per
cent of the national total — in 2019
according to the latest National
Crime Records Bureau data.
Adding to the agony, on Satur-
day, a 15-year-old girl who had set
herself ablaze in a village under

Sumerpur police station area after
allegedly being molested by a boy,
succumbed to her injuries in a
Kanpur hospital.

The girl had been rushed to
the hospital for specialised treat-
ment as she had received severe
burn injuries on Tuesday, the
police said.

Hamirpur Superintendent of
Police Narendra Kumar Singh
said the class IX student had set
herself on fire on Tuesday over

repeated harassment and moles-
tation by a 16-year-old boy.

On the complaint of the vic-
tim's family, a case was registered
against the minor boy, who was
held on Thursday and produced
before a juvenile court which sent
him to a juvenile home, the SP
said.

Following the girl’s death,
an additional section of murder
would be included in the case
against him, the SP said.

The girl’s family had earlier
alleged that the boy often used
to tease and harass her and had
done the same on Monday. They
had also accused the police of let-
ting the boy go only after warn-
ing him.

Disturbed by repeated harass-
ments and molestation, the girl
had sprinkled kerosene on herself
around 8 am on Tuesday and set
herself ablaze, her family mem-
bers said.

In another incident in Meerut,
a class 10 student committed
suicide after she was allegedly
abducted and gang-raped while
on her way back from a tuition
class, police said on Friday.

Meerut’s Rural Superinten-
dent of Police Keshav Kumar
said four youths were involved in
abducting and raping the girl and
the police, based on a suicide note
left by the girl, have arrested two
of the accused and have launched

a manhunt to nab two others.

Another incident took place in
Suryapuram area under Brahm-
puri police station in Meerut
when the victim was returning
home after performing puja.

Some miscreants standing on
the streets eve-teased her, tore her
clothes and verbally abused her
when she resisted the harassment,
according to a report. Police have
now filed a case and initiated a
probe.
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MP: Man dies
in custody, five
cops suspended

Bhopal: Five policemen in
Madhya Pradesh's Mandsaur
district were suspended after a
21-year-old man, arrested for al-
legedly possessing contraband,
died in custody on Friday,

Sohail Khan's family has al-
leged that the police demanded
Rs 50 lakh for his release. They
claimed several marks were
found on the body following his
death.

Following the allegations, a
departmental inquiry as well as
a magisterial inquiry has been
ordered into the matter.

Superintendent of Police,
Siddharth Choudhury told The
Sunday Express: “The five have
been suspended as inquiry has
been ordered against them. The
body did not have any injury
marks but privates parts were
ruptured that gave rise to suspi-
cion. However, the post mortem
report is still awaited."

The five suspended police-
men — a Sub-Inspector, a head
constable and three constables
— were from the narcotics
bureau.

ENS
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Infant branded
all over body by
‘healer’, dies

Ej(PRESS NEWS SERVICE
BHUBANESWAR, APRIL 3

A FOUR-MONTH boy died
Saturday in Nabarangpur dis-
trict of Odisha after being
branded with ron rods all over
his body by a traditional healer.
The boy, Muna, son of
Trinath Nayak of Lokiguda vil-
lage, was running high fever and
cold for the past couple of days.
Despite the parents taking him
to multiple health centers, his
conditioncontinued to deterio-
rate. “We were desperate to
treat him as he was ina lot of
pain. Afriend of ours asked us to
visit the healer,” Nayak said.
The bereaved parents in
their complaint alleged thatthe
healer seared Muna's body with
hot iron at nearly 20 places.
“He was in a critical condi-
tion when brought here so we
moved him to the districthealth
headquarters. But he suc-
cumbed to the injuries,” said Dr
Sachikanta Lenka of the
Community Health Centre said.
The police have booked the
healer under IPC Section 304
and have launched a manhunt,
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Kerala’s first transgender candidate
withdraws amid threats, harassment

the first transgender
person to contest an
Assembly election in
Kerala, is withdrawing
from the election

after allegedly receiving
death threats from
leaders of the DSJP
which nominated her

AGENCIES

Malappuram, April 3: All set {o be the first
transgender person in Kerala to contest
the Assembly election, Anannyah Kumari
Alex is now withdrawing from the poll fray.
Anannyah Kumari Alex alleged that she
was mentally tortured and received death
threats from leaders of the Democratic
Social Justice Party (DSJP) which had nom-
inated her.

Despite the fact that the last date for
withdrawal of nomination papers has gone
by, 28-vear-old Alex has decided to end her
election campaign. She was nominated
from the Vengara constituency in the
Malappuram district of Kerala against sen-
ior leader PK Kunhalikutty of the Indian
Union Muslim League representing the
United Democratic Front (UDF) and
Communist Party of India (Marxist) can-
didate P Jiji representing the Left Democratic
Front (LDF).

“The DSJP leaders forced me to speak
poorly of UDF candidate PK Kunhalikutty
and to criticise the LDF government,” Alex
said. “I was also forced by the party leaders
to observe pardah during the election cam-

paign, The harassment came after 1 said
that I would not do anything which would
surrender my personality,” she stated.

Alex continued, “I was used by DSJP
party leaders. They had some plans and
reasons for putting me in the front. But I did-
n't understand that earlier. I have a per-
sonality and my own opinions, and I am not
ready to surrender that.”

Anannyah Kumari Alex further alleged
that DSJP leaders threatened to kill her
when she opposed them. They portrayed
me as a prostitute and insulted me, she
claimed.

“I wanted to contest the election to ensure
representation and equality for transgen-
der people in Kerala. But it was the party
that instructed me to contest from the
Vengara constituency. It was not my deci-
sion initially," Alex said.

Anannyah Kumari Alex hails from
Peruman in Kollam district of Kerala. She
is Kerala's first transgender radio jockey. She
is also a professional makeup artist and a
news anchor employed at a private channel.

Kerala will go to the polls in a single
phase April 6. The counting of the votes will
be done May 2.
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